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(J.H.C.Sch. 1-7) . Office - 0651-2462962

Fax No. - 0651- 2481116
From :

ANANT VIJAY SINGH
REGISTRAR GENERAL

HiGH COURT OF JHARKHAND LETTER No. /APPTT.
RANCHI. Dated the 28 January, 2014
To

All the Principal District & Sessions Judges of Jharkhand

including the Principal Judicial Commissioner,

Ranchi.

Sk,

Enclosing herewith a copy of Notification of the Law (Judicial)
Department, Government of Jharkhand, Ranchi received to the Court vide
memo No.B.1/Vidhi (Court Gathan)-280/2013-161/) dated 27.01.2014,
whereby all the Courts of District & Additional Sessions Judge-I of the State
of Jharkhand including Judicial Commissioner-I, Ranchi have been
designated as the Special Court under Section 28 of the Protection of
Children from Sexual Offences Act, 2012, I am to request you to do the

needful at your end and communicate the Officer concerned accordingly.

Encl: As above (One Sheet). Yours faithfully
Sd/- A.V.Singh

Registrar General

Memo No.-----=---=-=-=====- /Apptt. dated Ranchi, the ____._Z_X_:__Q_[_’__,_/_ —————

Copy forwarded to the Deputy Registrar (Protocol), Jharkhand High
Court, Ranchi for information with direction to upload the same on the
website of the Court.
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‘Registrar General
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